Notification No. 4287-RG

IN THE HIGH COURT AT CALCUTTA
APPELLATE SIDE

Dated : 21* August, 2019

RESULT OF THE CANDIDATES WHO HAVE BEEN CALLED FOR VIVA-VOCE/PERSONALITY TEST FOR RECRUITMENT TO THE CADRE OF DISTRICT
JUDGE (ENTRY LEVEL) IN THE WEST BENGAL JUDICIAL SERVICE

As per the Advertisement No. 2193 — RG Dated : Calcutta, the 12th day of April, 2019, 300 marks in aggregate, i.e. 50% of total marks of 600, have been fixed as the cut off
marks for being empanelled for appointment to the post of District Judge (Entry Level) by way of recruitment from amongst the Members of Bar. As per the panel so prepared
both the candidates, namely; Sri Manabendra Mohan Sarkar and Sri Prashant Chowdhary, in the merit list have been selected for giving appointment in the year 2019, vide
Advertisement No. 2193 — RG Dated; Calcutta, the 12th day of April, 2019 and the life of the panel will come to an end the moment the vacancies are filled up.

RESULT OF THE CANDIDATES WHO HAVE BEEN CALLED FOR VIVA-VOCE/PERSONALITY TEST FOR RECRUITMENT TO THE CADRE OF DISTRICT

(ARRANGED ACCORDING TO MERIT)

JUDGE (ENTRY LEVEL) IN THE WEST BENGAL JUDICIAL SERVICE FROM AMONGST THE MEMBERS OF THE BAR(DRB) - 2019

(Shri Rabindranath Samanta)
Registrar General-Cum-Secretary
Selection Board
High Court at Calcutta

Sl. | Roll Marks obtained in the
No.| No. Written Test by the Marks awarded in Viva-Vocellnterview
(DRB/ candidate concerned
HCIC Total Belongs Total Marks
ALI20 Name of the candidate (A) % to obtained =
19...... (A+E)
Date of Viva- | Marks awarded | Marks awarded by | Marks awarded by | Average marks
Vocel by The Hon’ble the Hon’ble the Hon’ble obtained in
Interview The Chief Justice Biswanath | Justice Dipankar viva-
PPV Justice Somadder Datta vocelinterview
(B) (09} (D) (B+C+DI3)
= (E)
1 091 Manabendra Mohan Sarkar 47 | 42 | 66 | 55 | 57 | 267 | 53.4% Bar 20.08.2019 50 45 43 47.66 314.66
2 | 19 Prashant Chowdhary 40 | 46 | 63 | 64 | 74 | 287 | 57.4% Bar 20.08.2019 30 20 25 25.00 312.00
sd/-




